Format for quarterly compilaton of data:

CASES INSTITUTED AND DISPOSED IN THE IV QUARTER OF THE YEAR 2021

Mame of Quarter

the High
Court

Cases brought forwarded fmm tJ:u: pr_c;r_iﬁus
quarter {Nos.) (Civil/Criminal}

Civil [ Crl. | (Ciwv.+Crl}

High Court of Sikkim w

173 34 207

ANNEXURE-T

STRENGTH OF JUDGES

Total sSanctioned Tolal Working
Strength (III Que.d  |Strength (07 Qfr)

Yacancy

0 03
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HIGH COURT OF SIKKIM

Freshly instituted cases (Mos.)

(Civil/Criminal)
Civil Crl. (Civ.+Crl.)
31 13 44

Disposed of cazes (Nos.)

Pending cases at the end
of the CQuarter (Nos.}

{ Civil/Criminal)
Civil ‘ Crl {Civ. +Crl.)

50 ‘ 13 72
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%
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DEPUTYREGISTRAR, wWudl,)

HighTours of Sikkim
Gangtok

Civil

145

Crl. (Civ. + crl)

34 179




